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ST. JOHN AMBULANCE ASSO­
CIATION (INDIA) TRANSFER 

OF FUNDS BILL
The Depaty Afbiister pf Health 

(Shrimati Chandrasekhar): I beg to
move for leave to introduce a Bill 
to provide for the transfer of a por­
tion of the funds of the St. John 
Ambulance Association (India) to 
the St. John Ambulance Association 
(Pakistan).

Mr. Speaker: The question is: 
“That leave be granted to intro­

duce a Bill to provide for the 
transfer of a portion of the funds 
of the St. John Ambulance Asso­
ciation (India) to the St. John 
Ambulance Association (Pakistan).”

The motion was adopted. 
Shrimati Chandrasekher: I intro­

duce the Bill.

•DEMANDS FOR SUPPLEMEN­
TARY GRANTS—Contd.

Mr. Speaker: The House will now 
proceed with the further discussion 
and voting on the Demands for Sup­
plementary Grants in respect of the 
Budget (General) for 1955-56. The 
total time allotted for this discus- 
sitMi is 5 hours of which 1 hour and 
34 minutes have been availed of and 
the balance of 3 hours and 26 minutes 
is now available.
D e m a n d ; No. 61— ^Misc e l l a m o u s  D e ­
p a r t m e n t s  AND EXPENDITURE UNDER 

THE M in is t r y  o f  H o m e  A f fa ir s  

Mr. Speaker: Moti9n moved:
**That a supplementary sum not 

exceeding Rs. 6,62,000 be granted to 
the President to defray the charges 
which will come in course of pay­
ment during the year ending the 
81st day of March, 1956, in respect 
of ^Miscellaneous Departments and 
Expenditure under the Ministry of 
Home Affairs'.”
I will just read the numbers of cut 

motions wihich the hon. Members

have intimated to be moved. Hon. 
Members will be kindly attentive 
and check the numbers;

Cut motions Nos. 8, 9, 10, 11, 12, 13, 
16, 25. 32 and 33.

Expenditure on supervisory staff

Shrl N. B. Chowdhury (Ghatal): I 
beg to move:

“That the demand of a supple­
mentary grant of a sum not ex­
ceeding Rs. 6,62,000 in respect of 
•Miscellaneous Departments and 
Expenditure under the Ministry of 
Home Affairs’ be reduced by 
Rs. 50,000” .
Language policy of Government

Shrl Ramachandra Reddi (Nellore): 
I beg to move:

“That the demand of a supple­
mentary grant of a sum not ex­
ceeding Rs. 6,62,000 in respect of 
•Miscellaneous Departments and 
Exi>enditure imder the Ministry of 
Home Affairs’ be reduced by 
Rs. 100.”

Delay in constitution and composition 
of Official Language Commission

Shri Raghavachadl (Penukonda): I
beg to move:

“That the demand for a supple­
mentary grant of a sum not ex­
ceeding Rs. 6,62,000 in respect of 
•Miscellaneous Departments and 
Expenditure under the Ministry of 
Home Affairs’ be reduced by 
Rs. 100.”

Discrimination in grant of relief and 
method of selction 

Shri N. B. Chowdhary: I beg to 
move:

“That the demand of a supple­
mentary grant of a sum not ex­
ceeding Rs. 6,62,000 in respect of 
‘Miscellaneous Departments and 
Expenditure under the Ministry of 
Home Affairs’ be reduced by 
Rs. 100.”

•Moved with the recommendation of the President.




